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UnAAD 

UKPC8 

LiFE 

1. yHrfy g-uo 

Lifestyle For 
Environment 

E-mail : ukpcblegalcell@gmail.com, RHI9 : 0135-2607092 

yajG : Yet/ya3T./HIO-183-804/2026/4433 

fay- HI0 ytdi, é facr hf M.A. No. 70/2025 
Digambar Singh Vs. State of Uttarakhand & Ors. 

fiG o50g2028 

rdei HI 784 / 2024) 
yrg 3Iİ 

Hazardous Waste/Bio-Medical Waste fGIRy + Hq ufqr reUT 3af4 

With regard to compliance of works at Sr. Nos. 1,2, and 3, i.e., disposal of ash from 
the fire incident and other chemicals, in the letter issued by the Member Secretary; this 
matter was already initially taken up with the Forest Department, Dehradun. Subsequently, 
the site was inspected by Bharat Oil & Waste Management Ltd., Utarakhand. As the said 
agency is a Government organization, it was decided that the work would be executed 
through them, with the cost to be borne by the Forest Department, as the land is under their 
control and the fire incident occurred after their takeover of the site. 

HHgU efT ord EY ITŠOŠIOTOYGIO qfr RT Hazardous Waste/Bio-Medical Waste 

Clean Environment and Healthy Life Style 

JURIGT Hazardous Waste/Bio-Meical Waste fRGIRT EGI 3T I y o yUTIA 
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q7Y :0135-2627812 

3703/29-3, 

2. ètu 3tfr, 

f-t dfodoon@gmail.com 

ERIGT, fi- 09, H4, 2026. 

HIO VI sRa afeou fT Mise Application in Disposed of Cases No. 
4/2026 In Mise Application in disposed of casesNo. 70/2025 In O.A.No- 784/2024 

//HIO–183-804/2026/1933 feii-05.03.2026 qa H0 19 atd 

HIO VIu ERT rfeaUT f Misc Application in Disposed of Cases No. 
4/2026 In Mise Application in disposed of casesNo. 70/2025 In O.A.No- 784/2024 fea yIIG 

3qT gRgUg VTT ERI q# HIE flGR Action Taken Report (A.T.R) HTİT TT 

3TÉOŠTOTOyio ufrr ferft Hazardous Waste Bio-Medical Waste 1 frIrRU 941e1 

fag Ho 3(B) (i) "Ensure disposal of the ash as well as half burnt empty medicine strips/rolls and emply medical voils 
observed at the site of fire incidence located within the premises in accordance with the hazardous and other wastes 
(Management and Trans boundary movement rules 2016 and il biomedical waste management rules 2016)" 
fa Ho 3(B)(iv) "Ensure disposal of all stored packaging waste in accordance with the solid waste management rules 
2016 hazardous and other wastes (Management and Trans boundary movement rules 2016)" 
fard o 3(B) (v) "Ensure management and disposal of raw material of product stored inside the plant in accordance with 
the biomedical waste management rules 2016 and the hazardous and other wastes. (Management and Trans boundary 
movement) rules 2016 under supervision of UKPCB 
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yarg- 3703/29-3 ręfaifber| 
ufafetf 
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2 

qt-yohoovio/3i./ IO-183-804/ 2026/1933 fei6-05.03.2026 ( 

3qur tg 3TŠOohoyeo yftrr fRet Hazardous Waste/Bio-Medical Waste 31fa 
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UKPCB LEGALCELL <ukpcblegalcell@gmail.com>

NGT Case no 70/2025 O.A.No-784/2024 Dighmbar prasad vs Uttarakhand state
2 messages

dfo dehradun <dfodoon@gmail.com> Mon, Mar 9, 2026 at 6:42 PM
To: "ukpcblegalcell@gmail.com" <ukpcblegalcell@gmail.com>, DM Dehradun <dehradundm@gmail.com>,
sdm.rishikesh@gmail.com, kumar sanjay <idplsanjaykumar@gmail.com>, pccfuk@gmail.com

Dear sir,
               Please find the attachment file.

DOC-20260309-WA0046_
241K

kumar sanjay <idplsanjaykumar@gmail.com> Tue, Mar 10, 2026 at 4:58 PM
To: dfodoon@gmail.com
Cc: ukpcblegalcell@gmail.com, dehradundm@gmail.com, sdm.rishikesh@gmail.com

Dear Sir,

As you are aware that all Manpowers & Security services including all Contractual employees were left after the
termination of Contract at IDPL Rishikesh. As on date there is no Manpower at IDPL Rishikesh Plant. All the areas of
833.89 acres at IDPL Rishikesh is under the Physical Possession of Forest Department govt. of Uttrakhand including the
Plant, BTP WPP;WIP & the IDPL Township for all operational & controlling purposes. For the disposal of hazardous
wastes & disposal of the burnt Ashes this area is already under the control of the Forest Department since July 2023
which was to be carried out by the Indian Oil & waste management Ltd. Roorkee through the State Govt. only.  

Submitted for your information & necessary action pl.

Thanks & Regards,
[Quoted text hidden]
--
Sanjay Kumar
G.M.  IDPL
Gurgaon/ Rishikesh Plant.

DOC-20260309-WA0046_
241K
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UKPCB 

LiFE 
Lifestyle For 
Environment 

E-mail : ukpcblegalcell@gmail.com, qrHTY : 0135-2607092 

yaica : Yat/yast./HIO-183-804/2026 /1412. 

uftfetft: 

fTis 4203.2026 

fay-40 yud., fe yiti M.A. No. 4/2026 ( in M.A. No. 70/2025 in O.A. No. 
784/2024) Digambar Singh Vs. State of Uttarakhand & Ors. 
3gOSİotogo yrr gcta Hazardous Waste/ Bio-Medical Waste ARRI $ 

other Wastes (Management & Transboundary Movement) Rules, 2016 FAfET WTqEİ 

qHT IDPL YRR q fa Puau RT q faHT Hazardous and 
other Wastes (Management & Transboundary Movemnent) Rules, 2016 occupier yRHIAT 
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